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CONFIDENTIAL

DELHI VIDHAN SABHA

Report of the Business Advisory Committee

Eighth Report
Constitution of the Committee

The Business Advisory Committee consists of the

following:—
10, Shri Charti Lal Goel Chairmén
2. Dr. Harsh Vardhan Member & Minister
of Parliamentary Affairs
S Shri Alok Kumar Member
4. Shri Ram Bhaj Member
D Shri Mahender Singh Sathi Member
6. Shri Ramvir Singh Bidhuri Member
SECRETARIAT
b1 Shri P.N. Gupta Secretary
2 Shri S.K.Sharma Joint Secretary
£ Shri P.C. Agarwal * Dy. Secretary
4. Shri S.K. Srivastava Committee Officer
R B« Dlo: R D
L. Since the presentation of the Seventh

Report on 23-3-1995, two meetings of the Committee
have ' been held on 18-7-1995 and  2-8-1995

respectively.

2. The Committee in its meeting held on 2-8-
1995 aecideg tentatively to allot the following

time to the items indicatea against each:-

Allotment of Time

Time/likely date 1

1 Lokayukta Bill,1995 2 Hrs 9-8-95
24 The Delhi Prohibition of
Smoking and Non-smokers Health 1 Hr 9-8-95

Protection Bill, 1995,
Contdes s is2
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3. The Artificial Insemination 48 9-8-95
(Human) Bill,1995.

q, Short duration Discussion Z HEs, -7-8.0919
under Rule 52

5. Motions under Rule 103 1 Hr. 8-8-95

The Minister of Health and Legislative Affairs
Dr. Harsh Vvardhan informed the Committee in its
meeting held on 2-8-95 that the Government may also
introduce the following two Bills during the ensuing

Session: -

1. The Delhi Entry Tax on Vehicles, 1995

2. The Delhi Stamp Duty Bill. 1995

The Committee authorised Dr. Harsh Vardhan
to present the report on its behalf and in his

absence Shri Ramvir Singh Bidhuri would do the same.

CHARTI LAL GOEL
CHAIRMAN
BUSINESS ADVISORY COMMITTEE



